INCOME TAX APPELLATE TRIBUNAL, INDORE
CAUSE LIST OF DB BENCH FOR 04-MAY-2026 (MONDAY)
BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER
IN COURT ROOM 1
WEBEX MEETING ID : 26412318823, PW - DG2025, TIMING ; 10:30 AM

Srl | Appeal Number Azr:rt. Assessee Name Remarks

1 [ ITA 583/IND/2024 2017-18; [A] LIFE CARE LOGISTIC PVT LTD

2 | ITA 880/IND/2024 201514 [A] SUMATIKUM:ARSKASLIWALHUF )

3 | ITA 883/IND/2024 201;14 [A] MANOJKU‘I\:/IAR SKASLIWALHUF B

i ITA 885/IND/2024 2212-13 [A] MANOJ KUMARSKASLIWALHUF B
T ITA 197/IND/2025 2517-18 [A] PRI?CAR PRIVATE LIMITED - B

6 | ITA 397/IND/20§ 2008-09 | [A] ENVIRONMENTAL PLANNING AND:COORDINATION ORGANISATION -
7 | TTA 514/IND/29£ 2008-09 [D]ENVIRONMENTAL PLANNING AND COORDINATION ORGANISATION T
8 | ITA 515/IND/2625 2017-18 [DEI ENVIRONMENTAL PLANNING ;ND COORDINATION ORGANISATION o i
9 | ITA 399/1!\|D/2025 2014-15 [A]iJITEZNDRA KUMAR SONI - 77
10 [ ITA 407/Ii\ID/2025 2016-17 [;] ABHAY KUMAR GOHIL ] -

11 | ITA 414/IND/2:025 2018-19 [;] UMESH TIWARI ) o
12 IT:; 479/IND/2025 2019-20 [:A] M P INDUSTRIAL DEVELOPMEN:T CORPORATION LIMITED )
13 | ITA 504/IND/2025 | 2015-16 [[A] NARENDRA CHOUDHARY - i
14 | CO 18/IND/2025 2022-23 | [A] MA;ANK hﬂANTRI ) ]

15 | ITA 608/IND/2025 | 2022-23 |[D] MAYANK liANTRI ) .

16 | ITA405/IND/2025 | 2015-16 &%&*g&”ﬁ;’fg&ﬁﬁ%ﬁg Ao LEGAL HEIR SMT. KIRAN
1:7 ITA 618/IND/2025 | 2021-22 |[A] RAJESH KUﬁR BHARILYA )
18 | ITA 752/IND/2025 | 2016-17 ED] SANMATI DEVELOPERS )
19 | ITA 17/IND/2026 2014-15 | [A] SMT. CHOUTHI BAI AGRAWAL DHARMIK AVM PARMARTHI!& TRUST
20 | ITA 18/IND/2026 2015-16 | [A] SMT. CHOUTHI BAI AGRAWAL DHARMIK AVM PARMAiRTHEK TRUST
21| TTA 20/IND/2026 2020-21 | [A] CT-IANDRASHEKHAR JANGDE .
2; ITA 21/IND/20267 72012-13 [A] SHABANA JUNED AHMED - A
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INCOME TAX APPELLATE TRIBUNAL, INDORE

WEBEX MEETING ID : 26412318823, PW - DG2025, TIMING : 10:30 AM

CAUSE LIST OF DB BENCH FOR 05-MAY-2026 (TUESDAY)
BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER

AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 1

srl [ Appeal Number A;ser:rt. Assessee Name Remarks
1 | ITA 630/IND/2024 2020-21 | [A] DXC TECHNOLOGY INDIA PRIVATE LIMITED -
i 2 | ITA 846/IND/2024 NA [A] SOFTVISION EDUCATIONAL SOCIETY -
3| ITA 847/iND/;024 NA [A] SOFTVISION EDUCATIONAL SOCIETY -
4 | ITA 931/IND/2024 2014-15 | [A] MADHYA PRADESH URJA WAS NIGAM LIMITED -
5 | ITA 167/IND/2025 2012-13 | [A] MADHYA: PRADESH URJA VIKAS NIGAM LIMI%ED
6 | ITA 209/IND/2025 2025-26 | [A] SHRI AKHAND ASHRAM TR\MJSF -
7 | ITA 471/IND/2025 2018-19 | [A] NATRAJ;ROTEINS LIMITED -
8 | ITA 748/IND/2025 | 2012-2013 | [A] PARTH CREDIT AND CAPITAL MARKET PRIVATE LIMITED
9 | ITA 767/IND/2025 | 2012-13 |[A] VASUDEV o
10 UA 773}1!145/2025 2018-19 | [A] MIRABAI
11 | ITA 774/IND/2025 [ALUPD1972H| [A] RAi/IITDRA DAS
12 | ITA 783/IND/2025 | 2017-18 |[[A] ANITA KESART
13 | ITA784/IND/2025 | 2017-18 |[A] ANITA KESA#I' . A
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INCOME TAX APPELLATE TRIBUNAL, INDORE

BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER

WEBEX MEETING ID : 26412318823, PW - DG2025, TIMING : 10:30 AM

CAUSE LIST OF DB BENCH FOR 06-MAY-2026 (WEDNESDAY)

AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 1

Srl | Appeal Number A$:':rt' Assessee Name Remarks
1 | ITA 383/IND/2024 2012-13 | [A] APURVA LIFESTYLE TRADELINK (INDIA) PRIVATE LIMITED

2 | ITA 113/IND/2025 2013-14 | [A] SRUTI SHRIKANT MUJUMDAR

3 | ITA 445/IND/2025 2012-13 | [A] FUSION CARVERTIZE INDIA PRIVATE LIMEED B

4 | ITA 567/IND/2025 2019-20 | [A] SHAREEF SHAH

? ITA 624/IND/2025 2015-167 7[A] NAGAR PALIKA NIGAM o

6 | ITA 696/IND/2025 2015-16 | [A] GAURAV JAIN ;

7 | ITA 787/IND/2025 2018-19 | [A] INDIRA GANDHI NATIONAL TRIBAL UNIVET%SITY

8 | ITA 820/IND/2025 2016-17 | [A] SHOBHANA GUIRATI o |

7 9 7 ITPEﬁ/IN’D/ES 7 201517 [A] MADHYA PRADESH VIGYAN SABHA o h
10 | ITA 822/IND/2025 2019-20 | [A] MADHYA PRADESH VIGYAN SABHA -
11 | ITA 826/IND/2025 2018-19 | [A] LAXMI ENGII‘;JEERING INDUSTRIES (BHOPAL) PRIVATE LIMITED
12 | ITA 827/IND/2025 2018-19 | [A] LAXMI ENGINEERING INDUSTRIES (BHOPAL) PRIVATE LIMITED
13 | ITA 882/IND/2025 2020-21 | [A] GOLKUNDA COMMERCIAL PRIVATE LIMITED )
14 | ITA 16/IND/2026 2012-13 | [A] SUMITRA RADHAKISHAN MUKATI
15 | ITA 33/IND/2026 2010-1? [A] KRISHNA IRRIGATIONS PVT LTD
16 | ITA 40/IND/2026 ;017-18 [A] ARPIT KUMAR AGRAWAL
17 | TTA 46/IND/2026 2022-23 | [A] SHUBHAM AGENCIES
18 TTA 84/IND/2026 2613-14 [A] ASHOK KUMAR JAIN i
‘L%sis nt Registrarn
30-Apr-2026|

Scanned with CamScanner



INCOME TAX APPELLATE TRIBUNAL, INDORE

CAUSE LIST OF DB BENCH FOR 07-MAY-2026 (THURSDAY)

BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 1

WEBEX MEETING ID : 26412318823, PW - DG2025, TIMING : 10:30 AM

Assmt.

Year Assessee Name Remarks

Appeal Number

Sr

1 | TTA 132/IND/2024 | 2015-16 | [A] KRISHNA MOHAN CHOURASIYA

2 | TTA 133/IND/2024 | 2016-17 | [A] KRISHNA MOHAN CHOURASIYA

3 | ITA 134/IND/2024 | 2017-18 | [A] KRISHNA MOHAN CHOURASIYA

4 | ITA 82/IND/2024 2011-12 | [A] SMT. MANJU GUPTA

5 | ITA 146/IND/2024 | 2012-13 | [A] SMT. MANJU GUPTA

6 | ITA 147/IND/2024 | 2013-14 |[A] SMT. MANJU GUPTA

7 | TTA756/IND/2024 | 2011-2012 | [A] M/S PUMARTH INFRASTRUCTURE PRIVATE LIMITED

[A] BHAGWAN SINGH CHODHARY THROUGH ITS LEGAL HEIR SHIV

8 | ITA 516/IND/2024 | 2012-2013 SINGH

9 | TTA 825/IND/2024 | 2018-19 |[A] SEWA SHAHKARI SANSTHA MRYADIT

10 | TTA 870/IND/2024 | 2010-11 | [A] SANDEEP BHURIA

11 | ITA 247/IND/2025 | 2016-17 |[A] RICHA ARORA

12 | ITA 365/IND/2025 | 2016-2017 | [A] LIFESPAN BIOTECH PRIVATE LIMITED

13 | ITA 366/IND/2025 | 2017-2018 | [A] LIFESPAN BIOTECH PRIVATE LIMITED

14 | ITA 367/IND/2025 | 2018-19 | [A] SANJAY PRAGAT

15 | ITA 368/IND/2025 | 2019-20 | [A] SANJAY PRAGAT

16 | ITA 488/IND/2025 | 2021-22 | [D] SANJAY PRAGAT

17 | TTAS21/IND/2025 | 2016-17 | [A] SANJAY PRAGAT

18 | ITA S22/IND/2025 | 2017-18 | [A] SANJAY PRAGAT

19 | ITA 923/IND/2025 | 2018-19 |[A] SANJAY PRAGAT

20 | ITA 924/IND/2025 | 2019-20 |[A] SANJAY PRAGAT

21 | ITA925/IND/2025 | 2020-21 | [A] SANJAY PRAGAT

22 | ITA 651/IND/2025 | 2018-19 |[A] SUNSHINE HATCHERIES PRIVATE LIMITED

23 | ITA 138/IND/2026 | 2013-14 |[A] RAKESH GARG A
Assistant Registrar]
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INCOME TAX APPELLATE TRIBUNAL, INDORE
—
CAUSE LIST OF DB BENCH FOR 08-MAY-2026 (FRIDAY)
BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER
IN COURT ROOM 1
WEBEX MEETING ID : 26412318823, PW - DG2025, TIMING : 10:30 AM
srl| Appeal Number A\f:'::' Assessee Name Remarks
1 SA 9/IND/2026 2020-2L [A] SERVE WELFAFIE COMMITTEE -
2 MA 54/IND/2024 2013-1? [D] SHRI MUKESH DHIVHARE - B ~
3 MA 12/I&D/2025 2013T14 [A] JARNALBEER_SINGH BHATIA - 7 -
4 MA 13/IND/2025 2014-1; [A] JARNALBEER SINGH BHATIA - -
5 MA 14/IND/2025 2015-16 [A] JARNALBEER SINGH BHATIA i i
7 6 MA 15/IND/2;25 2016-17 | [A] JARNALBEER SINGH BHATIA . -
7 MA 16/IND/202E 2017-18 | [A] JARNALBEER SINGH BHATIA - i
8 : MA 17/IND/2025_ 2018-19 | [A] JARNALBEER SINGH BHATIA _
9 :MA 20/IND/2025 2014-15 | [D] M/S SHIV SHANKAR PLYWOOD AND VEENER HOUSE ) -
10 | MA 21/IND/2025 :2015-16 [D] M/S SHIV SHANKAR PLYWOOD AND VEENER HOUSE - ] )
11 MA ;/IND/2026 :2015-16 [D] SAHARAYN UNIVERSAL MU'LTIPURPOSE SOCIEI'Y LIMITED A )
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